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the period April-September, 1964 is 
laid on the Table of the Lok Sabha. 
It is not possible to say as to how 
much of this investment has been in-
fluenced by the current year's budget 
proposals. 

(c) The principles on which foreign 
investment is permitted are broadly 
indicated in the Prime Minister's 
statement in the Constituent Assem-
bly of India (Legislative) em the 6th 
April, 1949 and the Finance Minister's 
statement on the 10th March, 1964 
during the Budget debate. statement 
showing Foreign Investments approv-
ed by Government of India during the 
period April 1964 to September, 1964. 

Country 

U.K. 
·West Germany 
U.S.A. 
Switzerlan..l 
France 
Japan 
-Other Countries 

TOTAL 

CR<. crores) 

7'3 
2'9 
2'8 
1'0 

0'5 
0'5 
2'5 

---'----- -----
Health Certificates for IndiaJIs Going 

to Andaman Islands 

r Shri Nambiar: 
18'25. -< Shri Imbichibava: 

l Shri P. Ktmhan: 

Will the Minister of Health be 
pleased to state: 

(a) whether it is a fact that Indian 
Cjti:zens going to Andaman Islands 
have, to obtain health certificates on 
the international form; and 

(b) if SO, the reasons therefor? 

The l\linister of Health <Dr. sushila 
Nayar): (a) and (,b). The Islands 
have been free from cholera and 
smallpox for many years. To pre-
vent the introductions of these diseas-
es into the Islands all those going to 
the Islands are required to produce 
'Health Certificates. 

Matter of urgent public: 
Importance 

P.W.D., Aadamaa l1li4 Nioobar IsIaatb 

r Shri Ni.mIlIar: 
1876. ~ Shri Imbiohi1lan: 

L Shtl P. KlIIlhan: 
WilJ the Minister of Worksaad 

Hoasing be pleased to state: 
(a) whether any irregularities in 

the stores and workshop division in 
the P.W.D. Andaman and Nicobar 
Islands were reported to the Adminis-
tra tion during 1963; 

(b) if so, the nature of the irregu-
larities; 

(c) whether any enquiry was con-
ducted in the matter; 

(d) if so, the outcome of the en-
quiry; and 

(e) if not, the reaSOn therefor? 

The Minister Of Works and Hoasi~ 
(Shri Mehr Chand Khanna): (a) to 
(e). Physical verification of stores 
conducted in the Public Works De-
partment of the Andamans Adminis-
tration early in 1962 revealed certain 
shortages and excesses in the stores 
account. An officer was deputed to 
investigate the reasons. He suggest-
ed ways and means of avoiding short-
ages and streamlining the procedure, 
Steps have been taken to brinl1 the 
registers up-to-date. The work is 
expected to be completed by the end 
of February, 1965. On completion of 
the physical verificatiOn of stores, ap-
propriate action wilJ be tF-ken to ad-
just the excesses and shortages. 

12 hrs. 
CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

REPOR, SERIOUS FOOD SITUATION IN 
BIHAR, ORISSA, RA.JASTHAN, PUNJAB, 
MAHARASRTRA AND U.P. ARISING OUT 
OF INADEQUATE SUPPLY OF FOODGRAINS 
FROM THE CENTRE 
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The Minister of Food and ArricuI-
ture (Shri C. Sullramalliam): I have 
placed a statement on the Table of 
the House explaining the position of 
the food situation in the States parti-
cularly with reference to the Central 
supply. 

ISIr l'f'\ f~ : >;!",,""!fer ~, ~ 
~'!i'r~T~nitl 

Mr. Speaker: He has placed the 
statement on the Table of the House. 
Can the copies of the statement be 
supplied by 4 O'Clock? 

~ ~ f""''' : ~ ~~ iFT n't 
'!'iT mit<rr, <:I'T ~11 iTTt it ~lfT<; ~ 
>;ffI1Ff lIT mit<rr I 

Shrj C. Subramaniam: Then I shall 
sion is that it has already been sup-
plied. 

Some Hon. Members: No. no. 

Shri C. Subramaniam: Then I shall 
supply it by 4 O'Clock. 

Mr. Speaker: These copies may be 
placed in the Notice Office so that 
the Members can have them. I will 
take it up at 3-45 p.m. 

ISIT~~:m<m~,~ 
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12.82 hrs. 
CALUNG ATTENTION NOTICE 

(QUERY) 

Shrimati Yashoda Reddy (KurmlOD.: 
I have given one Calling Attention 
Notice regarding the damage of 
Rameshwarnm Island. Will the Minis-
ter make a statement by this evening? 

Shri D. C. Sharma (Gurdaspur): I 
have also su1:rmitted a notice on the 
same subject. 

Mr. Speaker: Papers to be laid on 
the Table. I will request the hon. 
lady Member to excuse me at 
this moment. I will not answer it at 
this moment. Papers to be laid In 
the Table. 

lZ.OZ} hrs. , 
PAPERS LAID ON THE TABLE 

EIGHm ANNUAL REPORT ON WORKING 
AND ADMINISTRATION OF COMPA-
NIES ACT, 1956 FOR THE YEAR BND-
mG 31ST MARCH, 1964 

The l\linister of Finance (Shri T. T. 
Krishnamachari): I beg to lay on the' 
Table a copy of the Eighth Annual 
Report on the working and admini-
stra tion of the Companies Act, 1956, 
for the year ended the 31st March, 
1964. under section 638 of the said 
Act. [Placed in Library. See No. LT-
3728/64]. . 

STATEMENT m REPLY TO HALF-AN-HOUR 
DISCUSSION RAISED BY SHRI HEM 
RAJ REGARDING DEVELOP:,\'[ENT OF 

HILL AREAS. 

The l\linister of Food aDd. Agricul-
ture (Shri C. Subramaniam): I beg 
to lay on the Table under direction 19 
issued by the Speaker. a statement in 
reply to the half-an-hour discussion 
raised by Shri Hem R"j on the 17th 
December, 1964, regarding develop-
ment of hill areas. [Placed in Lib-
rary. See No. LT-3729/64]. 




